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MINISTRY OF RAILWAYS
[Eastern Railway (Construction department)]
NOTIFICATION
Kolkata, the 6th May, 2026
S.0. 2333(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways

(Railway Board), number, S.O. 1302 (E), dated the 12March 2026, published in Gazette of India, Extraordinary, part
11, section 3, sub section (ii), 1245 dated the 12March 2026, (hereinafter referred to as the said notification) and issued
under sub-section (1) of section 20(A) of the Railway Act,”aAmendment’2 2008 (11 of 2008) (hereinafter referred to as
the said Act), the Central Government, declared its intension to acquire the land specified in the Schedule annexed to
the said notification for the purpose execution, maintenance, management and operation of under the special Railway
Projects Namely Mouza Pyalapur ROB NO 163 and Mouza Rifadpur ROB NO 165Under the GoddaPirpainti New
B.G.Rail Line in the District of Bhagalpur in the State of Bihar.

And, whereas, the substance of the said notification was published in daily News Papers Namely,"Dainik
Jagran, dated 17March 2026 &The Times of India", dated 17March 2026 under sub-section (4) of section 20A of the
said Act.

And, whereas, no objection was received and the same has been considered by the competent authority
accordingly orders have been passed.

And, whereas in pursuance of sub-section (1) of section 20(E) of the said Act, the competent authority has
submitted its report to the Central Government.

Now, therefore, upon receipt of the report of the competent authority, and in exercise of the powers conferred
by sub-section (1) of section 20(E) of the said Act, the Central Government hereby declares that the lands specified in
the Schedule annexed hereto shall be acquired for the aforesaid purpose.
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And, further, in pursuance of sub-section (2) of section 20(E) of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette the land specified in the Schedule annexed hereto
shall vest absolutely in the Central Government free from all encumbrances.

SEHUDULE

Brief description of the land to be acquired with or without structure for the special Railwat Project namely, Mouza
Pyalapur ROB NO 163 and Mouza Rifadpur ROB NO 165 Under the GoddaPirpainti New B.G.Rail Line in the
District of Bhagalpur in the State of Bihar.

Mauja-Pyalapur, P.S. No.-144

Effected Area
Sr. Name of | Thana | Khata Sl;lr(:z Area Type of | Nature Name of the Land
No. Mauza No. No. No. v Area (In Ha) (In Land of Land Owner/Inerested Persons
Acre)

Kanchan Ojha, H/O Mukesh
Ojha, Vill. Gora Dih, Post
1 Plyapur 144 408 1320 0.0080937 0.02 Private Bhitt-2 | Sarkanda, Police Station Ishipur,
Barahat, District
Bhagalpur

Vivekananda Thakur, H/O Rama
Shankar Thakur, Vill.Pyalapur,
2 > > 236 1321 0.021246 0.0525 Private | Bhitt-2 Post Rifadpur, Police Station
Ishipur, BarahatDistrict
Bhagalpur.

Rajesh Kumar Thakur,
S/ORamashankar Thakur,
3 > > 236 1321 0.021246 0.0525 Private Bhitt-2 Vill.Pyalapur, Post Rifadpur,
Police Station Ishipur, Barahat,
District Bhagalpur.

Dhaneshwar Ojha, S/O late
Dhruv Narayan Ojha, Vill. Gora
Dih, Police Station Pirpainti,
District Bhagalpur

4 > > 397 1323 0.0687966 0.17 Private | Bhitt-2

Nirja Kumar and Anjani Kumar,
S/O late Lalan Prasad Bhagat,
5 ” ” 183 1363 0.133546 0.33 Private Bhitt-2 Vill.Sarmari, Police Station
PirpaintiPirpainti District
Bhagalpur.

Ankesh Kumar Ojha, S/O late
Rajeshwar Ojha, Vill. Gora Dih,
6 ” ” 465 1715 0.009445 0.02334 | Private Bhitt-2 Post Sarkanda, Police Station
Ishipur, Barahat, District

Bhagalpur.

Manjesh Kumar Ojha, S/O late
Rajeshwar Ojha, Vill. Gora Dih,
Post Sarkanda, Police Station
Ishipur Barahat, District
Bhagalpur.

7 > > 465 1715 0.009445 0.02334 | Private Bhitt-2

Digambar Ojha, S/O late
Avdhesh Ojha, Vill. Gora Dih,
8 ”? ”? 465 1715 0.0188826 0.04666 | Private Bhitt-2 Post Sarkanda, Police Station
Ishipur, Barahat District

Bhagalpur.

Suman Devi, S/O Bishun Ojha,

Vill. Gora Dih, Post Sarkanda,

Police Station Ishipur, Barahat,
DistrictBhagalpur.

9 > > 465 1715 0.0188826 0.04666 | Private Bhitt-2

Surendra Ojha wo Arbind Ojha
wo Vinay Ojha s/o Uma Nath
Ojha one share wo Sanjeev Ojha

10 > > 385 1714 0.1025 Private | Bhitt-2 s/o Late Anandi P. Ojha one

0.041481 share wo Rahul Ojha s/o Late
Prabhunath Ojha one share All
Vill. Gora Dih Post Sarkanda
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No.
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Type of
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Nature
of Land

Name of the Land
Owner/Inerested Persons

Police Station Ishipur Barahat
District Bhagalpur.

11

385

1714

0.008093

0.02

Private

Bhitt-2

Rabindranath Ojha S/O Late
Hridaynath Hridaynath Ojha
One part Bijay Kumar Ojha S/O
Late Mohan One part, that of
Manikant Ojha, S/O late Mohan
Ojha, one part, that of Shrikant
Ojha, that of Abhishek Ojha,
S/O late Siyaram Ojha, one part,
all Vill. Gora Dih, Post
Sarkanda, Police Station
Ishipuch Barahat District
Bhagalpur.

12

385

1714

0.007082

0.0175

Private

Bhitt-2

Mrs. Manki Devi, H/O
Ramchandra Upadhyay, Vill.
Mahadevganj, Police Station
Sahebganj, District Sahebganj

13

385

1710

0.0404686

0.10

Private

Bhitt-2

Rabindranath Ojha s/o Late
Hridaynath Ojha One part Bijay
Kumar Ojha s/o Late Mohan
aOne part, that of Manikant
Ojha, s/o late Mohan Ojha, one
part, that of Shrikant Ojha, and
that of Abhishek Ojha, s/o late
Siyaram Ojha, one part, all Vill.
Gora Dih, Post Sarkanda, Police
Station IshipurBarahat District
Bhagalpur.

14

1706

0.0161874

0.04

Private

Bhitt-2

Mustawabh.

15

1705

0.0101171

0.025

Private

Bhitt-2

Ajagaibi Nath Ojha, Devnath
Ojha, Bhimnath Ojha,
Nageshwar Ojha, S/O late
Pashupati Nath Ojha and Ram
Badhai Ojha, S/O Savika Ojha,
Vill. Gora Dih, Post Sarkanda,
Police Station Ishipur.Barahat
District Bhagalpur.

16

397

1400

0.0060702

0.015

Private

Bhitt-2

Raghuvansh Mani Ojha, Keshav
Kumar Ojha, Vansidhar Ojha,
S/O Deenmangal Ojha, three
parts equal, Premeshwar Ojha,
Dhaneshwar Ojha, Ramji Ojha,
Ghshyam Ojha, Abhay Kumar
Ojha, S/O Dhruv Narayan Ojha,
one part Vill. Gora Dih Pirpainti

17

200

1399

0.0505857

0.125

Private

Bhitt-2

Krishna Bihari and Rani Devi
and Avadh Bihari Ojha and Rajit
Ojha and Rasbihari Ojha, S/O
late Parasnath Ojha, Vill.
Goradih, Post Sarkanda, Police
Station Ishipur, Barahat, District
Bhagalpur.

18

183

1383

0.0343983

0.085

Private

Makan
may
sahan

Om Prakash Ojha, S/O late
Jagarnath Ojha, Vill.Goradih,
Post Sarkanda, Police Station

Ishipur.Barahat District
Bhagalpur.
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19

183

1382

0.01214055

0.03

Private

Bhitt-2

Shashi Kumar Ojha and Niranjan
Kumar Ojha, S/O late Jai
Prakash Ojha, Vill. Gora Dih,
Post Sarkanda, Police Station
IshipurBarahat, District
Bhagalpur.

20

183

1382

0.01214055

0.03

Private

Bhitt-2

Neeraj Kumar Ojha and Nishhu
Kumar Ojha, S/O late Dev
Prakash Ojha, Vill. Gora Dih,
Post OfficeSarkanda Police
Station IshipurBarahat District
Bhagalpur.

21

129

1381

0.0263046

0.065

Private

Bhitt-2

Krishna Bihari, Rani Devi,
Avadh Bihari Ojha, Ranjit Ojha,
Rasbihari Ojha are the S/O Late

Parasnath Ojha, Vill.Goradih,
Post Sarkanda, Police Station
Ishipur, Barahat, District
Bhagalpur

22

129

1381

0.0131523

0.0325

Private

Bhitt-2

Ashutosh Paudar, S/O late
PadumPaudar, Vill.Goradih, Post
Sarkanda, Police Station Ishipur,

Barahat.District Bhagalpur.

23

129

1381

0.0131523

0.0325

Private

Bhitt-2

Mahesh Paudar, S/O late
Ramkishun Paudar, Vill. Gora
Dih, Post Sarkada, Police Station
Ishipur, BarahatDistrict
Bhagalpur.

24

1380

0.0364217

0.09

Private

Bhitt-2

Ajagaibi Nath Ojha, Devnath
Ojha, Bhimnath Ojha,
Nageshwar Ojha, S/O late
Pashupati Nath Ojha and Ram
Badhai Ojha, S/O Savika Ojha,
Vill. Gora Dih, Post Sarkanda,
Police Station Ishipur.Barahat
District Bhagalpur.

25

396

1377

0.0485623

0.12

Private

Bhitt-2

Raghuvansh Mani Ojha, Keshav
Kumar Ojha, Vansidhar Ojha,
S/ODeenmangal Ojha, three
parts equal, Premeshwar Ojha,
Dhaneshwar Ojha, Ramji Ojha,
Ghshyam Ojha, Abhay Kumar
Ojha, S/O Dhruv Narayan Ojha,
one part Vill. Gora Dih Pirpainti

26

1376

0.026304

0.065

Private

Bhitt-2

Pemchand Mahato, S/O Ramdev
Mabhato, Vill.Rajgaon, Police
Station Pirpainti, District
Bhagalpur.

27

1376

0.028328

0.07

Private

Bhitt-2

Ajaibi Nath Ojha, Devnath Ojha,
Bhimnath Ojha, Nageshwar
Ojha, S/O late Pashu Nath Ojha,
S/O Savika QOjha, Vill. Gora Dih,
Post Sarkanda, Police Station
Ishipur, Barahat, Jin Bhagalpur.

28

370

1371

0.005059

0.0125

Private

Bhitt-2

Shila Devi, H/O Ranjit Shah,
Vill.Goradih, Post Sarkanda,
Police Station Ishipur, Barahat,
District Bhagalpur.
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370

1371

0.037433 0.0925

Private

Bhitt-2

Davanti Devi, H/O Rajesh
Paudar, Vill.Goradih, Post
Sarkanda, Police Station Ishipur,
Barahat, District Bhagalpur.

30 ” ”

100

1370

0.0101171 0.025

Private

Bhitt-2

Niranjan Paudar, S/O late
Govind Paudar, Vill. Gora Dih,
Post Sarkanda, Police Station
Ishipur Bara District Bhagalpur.

129

1375

0.007081 0.0175

Private

Bhitt-2

Mahesh Paudar and Niranjan
Paudar, S/O late Govind Paudar,
were Vill. Gora Dih, Post
Sarkanda. IshipurBarahat
District Bhagalpur.

32 ” ”

129

1375

0.01619 0.04

Private

Bhitt-2

Krishna Bihari, Rani Devi,
Awadh Bihari Ojha, Ranjit Ojha,
Rasbihari Ojha, S/O Late
Parasnath Ojha Vill. Gora Dih
Post Sarkanda Police Station
Ishipur Barahat District
Bhagalpur

33 ” ”

129

1375

0.008093 0.02

Private

Bhitt-2

Devkumar Paudar, S/O Shivan
Paudar, Vill. Gora Dih, Post
Sarkada, Police Station Ishipur,
Barahat.Bhagalpur.

129

1375

0.011129 0.02750

Private

Bhitt-2

Shri Manoj Kumar Kushwaha,
S/O Deendayal Kushwaha and
Smt. Ragini Devi, H/O Manoj
Kumar Kushwaha, Vill. Gora
Dih, Post Sarkanda, Police
Station Ishipur Barahat, District
Bhagalpur.

35 ” ”

129

1375

0.00607 0.015

Private

Bhitt-2

Mrs. Shinku Kumari, H/O Mr.
Prem Sagar, Vill. Gora Dih, Post
Sarkanda, Police Station Ishipur

BarahDistrict Bhagalpur.

36 ” ”

129

1375

0.01214 0.03

Private

Bhitt-2

Jagdish Paudar, S/O Kashi
Paudar, a part and Govind
Paudar, S/O Rameshwar Paudar,
a Part Vill. Gora Dih, Post
Sarkanda, Police Station Ishipur,
Barahat, District Bhagalpur.

Total

0.8538872 2.11

Mauja-Rifadpur, P.S. No.-130

1868

5139

0.03035145 0.075

Private

Bhitt-2

Mohammad Rijwan and Safaruddin and
Mohammad Javid Ansari and Mohammad
Abdul, S/O late Rustam Miya, all part of
the same Vill.Shampur, Police Station
Pirpainti, District Bhagalpur.

1868

5139

0.03035145 0.075

Private

Bhitt-2

Asgar Miya, S/O Ghulamuddin,
Vill. Shampur, Police Station
Pirpainti, District Bhagalpur.

197

5138

0.01112 0.0275

Private

Bhitt-2

Khajauddin, son of Md. Sharif,

Vill.Shampur, Post Narayanpur,

Police Station Pirpainti, District
Bhagalpur.
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197

5138

0.00405

0.01

Private

Bhitt-2

Nuruddin Ansari, S/O late Sharif
Ansari, Vill. Shampur, Post
Narayanpur, Police Station

Pirpainti, District Bhagalpur.

197

5138

0.00810

0.02

Private

Bhitt-2

Islam, S/O late Bakar Ali,
Vill.Shampur, Post Narayanpur,
Police Station Pirpainti, District

Bhagalpur.

197

5138

0.00810

0.02

Private

Bhitt-2

Azimuddin Ansari, S/O Sharif
Ansari, Vill.Shampur, Post
Narayanpur, Police Station

Pirpainti, District Bhagalpur.

197

5138

0.00405

0.01

Private

Bhitt-2

Geeta Devi, H/O Munna Sah,
Vill.Shampur, Police Station
Pirpainti, District Bhagalpur.

197

5138

0.00885

0.021875

Private

Bhitt-2

Najamuddin, S/O late Zakruddin
Ansari, Vill.Shampur, Post
Narayanpur, Police Station

Pirpainti, DistrictBhagalpur.

197

5138

0.00885

0.021875

Private

Bhitt-2

Ramzani Ansari, S/O Zakruddin,

Vill.Shampur, Post Narayanpur,

Police Station Pirpainti, District
Bhagalpur.

10

197

5138

0.00885

0.021875

Private

Bhitt-2

Jaleem Akhtar, S/OJakruddin,
Vill.Shampur, Post Narayanpur,
Police Station Pirpainti, District

Bhagalpur.

11

197

5138

0.00885

0.021875

Private

Bhitt-2

Hakijul Ansari, S/OJakruddin,
Vill.Shampur, Police Station
Pirpainti, District Bhagalpur.

12

1442

5137

0.0101171

0.025

Private

Bhitt-2

Mohammad Islam Ali, S/O
Barwari Ali, Vill.Shampur, Post
Narayanpur, Police Station
Pirpainti, District Bhagalpur.

13

1442

5137

0.00910543

0.0225

Private

Bhitt-2

Mohd. Anees, S/O Dahu Miya,
Vill. Shampur, Post Narayanpur,
Police Station Ishipur, District
Bhagalpur.

14

1442

5137

0.00910543

0.0225

Private

Bhitt-2

Mohammad Merajul, S/O late
Mohammad Rafiq, Vill.
Shampur, Post Narayanpur,
Police Station Pirpainti, District
Bhagalpur.

15

1442

5137

0.0161874

0.04

Private

Bhitt-2

Samirun Nisha, S/O Sartaj
Hussain, Vill. Shampur, Post
Barmahiya, Police Station
Ishipur, Barahat, District
Bhagalpur.
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16

1236

5146

0.026305

0.065

Private

Bhitt-2

Nasir Miya, S/O Basir Miya,
Vill. Shampur, Post Narayanpur,
Police Station Pirpainti, District

Bhagalpur.

17

1236

5146

0.0182104

0.045

Private

Bhitt-2

Madan Manjhi, Chawal Manjhi,
S/OBadka Manjhi, four parts
equal, Sangru Manjhi, S/O Jetha
Manjhi, four parts equalPart of
that Nayaki Manjhi, that Munshi
Manjhi's S/O Govind Manjhi,
eight parts equal, that Phunka
Manjhi's S/O Legasa Manjhi
Two Parts Wo Matla Manjhi
Chairki Manjhi Wo Joda Manjhi
Pita Funku Manjhi Six
PartsEqual to him, Tukhar
Manjhi, Matda Manjhi, Mamtu
Manjhi, S/O arts equal to him,
PradhanThat S/O is Ramu
Manjhi, S/O is Phuchu Manjhi,
two parts are Budhram Manjhi,
S/0 is Durga Manjhi, four parts
are Ram Manjhi.He is Madana
Manjhi, S/OGad Manjhi,
Vill.Shampur, Post Narayanpur,
Police Station Pirpainti, District
Bhagalpur.

18

1276

5147

0.00607

0.015

Private

Bhitt-2

Suyev Ansari, S/O Basri Ansari,

Vill.Shampur, Post Narayanpur,

Police Station Pirpainti, District
Bhagalpur.

19

1276

5147

0.00607

0.015

Private

Bhitt-2

Jasmi Ansari, S/O Basri Ansari,
Vill.Shampur, Post Narayanpur,
Police Station Pirpainti,
DistrictBhagalpur.

20

1276

5147

0.00607

0.015

Private

Bhitt-2

ljaz Ansari, S/O Basri Ansari,
Vill.Shampur, Post Narayanpur,
Police Station Pirpainti,
DistrictBhagalpur.

21

1276

5147

0.00910

0.0225

Private

Bhitt-2

Mohammad Nayeemuddin, S/O
Mohammad Basri Ansari,
Vill.Shampur, Post Narayanpur,
Police Station Pirpainti, District
Bhagalpur.

22

1276

5147

0.00607

0.015

Private

Bhitt-2

Madan Manjhi, Chawal Manjhi,
S/OBadka Manjhi, four parts
equal, Sangru Manjhi, S/O Jetha
Manjhi, four parts equalPart of
that Nayaki Manjhi, that Munshi
Manjhi's S/O Govind Manjhi,
eight parts equal, that Phunka
Manjhi's S/O Legasa Manjhi
Two Parts Wo Matla Manjhi
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Chairki Manjhi Wo Joda Manjhi
Pita Funku Manjhi Six
PartsEqual to him, Tukhar
Manjhi, Matda Manjhi, Mamtu
Manjhi, S/O arts equal to him,
PradhanThat S/O is Ramu
Manjhi, S/O is Phuchu Manjhi,
two parts are Budhram Manjhi,
S/O is Durga Manjhi, four parts
are Ram Manjhi.He is Madana
Manjhi, S/O Gad Manjhi,
Vill.Shampur, Post Narayanpur,
Police Station Pirpainti, District
Bhagalpur.

23

1276

5147

0.00810

0.02

Private

Bhitt-2

Rehana Khatun, H/O Anwarul
Hagq, Vill.Shampur, Post
Narayanpur, Police Station
Ishipur, Barahat, District
Bhagalpur.

24

1276

5147

0.007082

0.0175

Private

Bhitt-2

Ahataav Alam, S/O Muktar
Ansari, Vill.Shampur, Post
Office, Narayanpur, Police
Station Ishipur, BarahatDistrict
Bhagalpur.

25

962

5052

0.0101171

0.025

Private

Bhitt-2

Mohammad Nasruddin, S/O
Mohammad Safruddin, S/O
Mohammad Aqal Miya, part of
the same Vill.Shampur, Post
Office Narayanpur District
Bhagalpur.

26

962

5053

0.0222577

0.055

Private

Bhitt-2

Bibi Savila Khatun, H/O
Iktaikhar Alam, and Bibi Amirun
Khatun, H/O Mohammad
Sanjad, and Bibi Rabia Khatun,
H/O Mohammad Irtiza Ansari,
Vill.Shampur, Post Office,
Narayanpur, Police Station,
Pirpainti, District Bhagalpur.

27

2140

5071

0.0465389

0.115

Private

Bhitt-2

Hifazat Miyan, S/O Ali Miyan, a
part of him, Basir, S/O Mubarak
Miyan, Fajal Haq, Jawar, father
Halfu Miyan, a part of him,
Gafur Miyan, Mahmuddin
Miyan, S/O Mohammad Saheb
Miyan, one Ansh Saman Ansari
Vill.Shampur Post Narayanpur
Police Station Ishipur Barahat
District Bhagalpur.

28

132

5072

0.0080937

0.02

Private

Bhitt-2

Alamgirah Ansari
S/OGhulamrabani Ansari
AnsariVill.Shampur Post

Narayanpur Police

StationPirpainti District
Bhagalpur.
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29

132

5072

0.0080937

0.02

Private

Bhitt-2

Mohd. Naushad Ansari, S/O
Ghulam Rabani Ansari,
Vill.Shampur, Post Narayanpur,
Police Station Pirpainti, District
Bhagalpur.

30

132

5072

0.024281

0.06

Private

Bhitt-2

Ibrahim Miyan, Tahir Miyan,
Amjad Miyan, Sudin Miyan,
Mohammad Zuhar Miyan,
Mohammad Miyan, S/O Imayadi
Miyan, Vill. Shampur, Post
Narayanpur, Police Station
Ishipur, Barahat District
Bhagalpur.

31

1880

5126

0.0040468

0.01

Private

Bhitt-2

Bibi Safikan Khatun, H/O
Mowarak Miyan, one part, and
H/O Bibi Sakina, H/O Abdul
Hakim, one part, Vill. Shampur,
Post Narayanpur, Police Station
Ishipur, Barahat, District
Bhagalpur.

32

132

5132

0.025292

0.0625

Private

Bhitt-2

Mustakim, S/O Asarfi Miyan,
Vill.Shampur, Post Narayanpur,
Police Station Pirpainti,
DistrictBhagalpur.

33

132

5132

0.020234

0.05

Private

Bhitt-2

Rom, S/OAsrafi Miyan,
Vill.Shampur, Post Narayanpur,
Police Station Pirpainti, District

Bhagalpur.

34

132

5132

0.0151769

0.0375

Private

Bhitt-2

Md. Samshor S/O Asarfi Miyan,

Vill.Shampur, Post Narayanpur,

Police Station Pirpainti, District
Bhagalpur.

35

1880

5135

0.024282

0.06

Private

Bhitt-2

The Hussain father Mubarak
Miyan and Sabir Ansari S/O
Mubarak Ali Vill.Shampur PO
Narayanpur Police Station
Pirpainti District Bhagalpur.

36

1880

5135

0.006070

0.015

Private

Bhitt-2

Abuudurera father Jalli Ansari
and Najamuddin Ansari S/OJalli
Ansari Vill.Shampur PO
Narayanpur police station
Ishipur district Bhagalpur.

37

1880

5135

0.006070

0.015

Private

Bhitt-2

Firoz Alam, S/O Jalaluddin nor
Md. Magbul, S/O Jalaluddin nor
Md. Basim Ansari, S/O
Jalaluddin Ansari, Vill.Shampur,
Post Narayanpur, Police Station
Ishipur, District Bhagalpur.

38

1880

5135

0.006070

0.015

Private

Bhitt-2

Asfak Ansari, S/O Jalali Ansari,
and Arhan Ramzani, S/O Md.
Ramzani, parents, and (mother)
Sara, H/O Md. Ramzani, part of
the same, Vill.Shampur, Post
Narayanpur, Police Station
Ishipur.District Bhagalpur.
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No. Mauza No. No. No. v Area (In Ha) (In Land of Land Owner/Inerested Persons
Acre)
Mumtaj, S/O late Bhaswan
39 » » 1880 | 5133 | 0.0242811 0.06 | Private | Bhitt-2 Miya, Vill. Shampur, Post
Narayanpur, Police Station
Pirpainti, District Bhagalpur.
Total 0.520021 1.285

[F. No. CAO/Con/L/268(A)]
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